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The ED(SC/ST cell) Railway & ///’
Bocard New Delhi & Ors Vs Unicn cf India and Ors

PO

ORDER (By circulation)
21.1..2063

HON.MR.JUSTICE R.R.K.TRIVEDI,V.C.

HON.MAJ .GEN.K.K.SRIVASTAVA, MEMBER(A)

This application is fcr review of cur order
dated 502,02 passed ‘in OA 317/01-: The review
arplicaticn has been filed on 26.4.02. The copy
was prepared on 27.2.02. e thot periedi cf 20
cdays is excluded, the review applicetion ought tc
have been filed within 30 dayis- i se.. fuptc 29.3.07
there is delay cf more than one month. The
explanation given is highly vague and uncertain.
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L‘ y is a reqected.

We have perused the review arplication and
the grcunds therein and the crder dated SR 02,
In cur cpinion, the order dces not suffer frém
eany error of law calling for our interference.

The review application %es=+m—4mHﬁHy—and is

eccerdingly rejected.
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MEMBER (A) VICE CHAIRMAN ‘
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